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SHRI MORARJI DESAI: Yes, they
were associated companies, and there
were no other companies.

SHRI SHIVAJI RAO S. DESH-
MUKH: Will the hon. Deputy Prime
Minister tell us the significance of the
key being attached and what that key
has led to? The Directorate of En-
forcement is supposed to act on the
information of the informants and the
informants in their turn are supposed
to act on the basis of their business
rivalries or political motivations or
being incited towards publicity, and
the officers who conduct raids are
also usually interested in premature
publicity which very often frustrates
these types of raids. So, what pre-
cautions is the Director of Enforce-
ment supposed to take under the rules
and standing orders at the stage of
processing of information to stop un-
due publicity and also at the stage
of prosecution ending in conviction so
that the person who is really guilty
of breach of foreign exchange regu-
lations is brought to book?

SHRI MORARJI DESAIL: I do not
know what exactly the significance
of the key is. I can know it only
when the whole proceedings are over,
and a decision is arrived it and I re-
ceive the report from the officer con-
cerned. At present, I do not know
what documents are there and what
the key is and what the other things
are. But the key must have some
significance, otherwise it would not
have been caught hold of.

SHRI SHIVAJI RAO S. DESH-
MUKH: Is there any inquiry against
giving premature publicity?

SHR] MORARJI DESAI: It is
difficult to find out who had given
publicity to the inquiry. I did try to
find out but I could not find any-
thing.
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THE MINISTER OF PETROLEUM
AND CHEMICALS AND SOCIAL
WELFARE (SHR] ASOKA MEHTA):
(a) As far as Government is aware,
almost all the soap units, except &
few who do not produce branded
soap, are using tallow in the manu-
facture of soap. A list of soap units
registered with the Directorate Gene-
ral of Technical Development ig laid
on the Table of the House. [Placed in
Library. See No. LT-1493(68).

(b) Tallow is being used in the
manufacture of almost all well known
brands of somps.
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(¢) A statement ig laid on the Table
of the House, [Placed in Library. See
No. LT-1495/68].

(d) Yes, Sir. :

(e) A statement is laid on the Table
of the House, [Placed in Library. See
No. LT-1495/68].
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THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI RAGHU RA-
MAIAH): First of all, taking the first
part of the question, it ig easier to
indicate the names of the few com-
panies which are not using tallow
rather than to indicate the names of
those who are using it. The following
companies producing laundry soap are
not using tallow: DCM Chemical
Works, Delhi; Ganesh Flour Mills,
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Kanpur, Rohtas Industries Ltd., Dal-
mianagar, Amrit Vanaspati Co. Ltd.,
Ghaziabad anq Bramhappa Tavanap-
panavar Ltd. Mysore.

The following companies and brands
are using not tallow but synthetic
detergents: Hindustan Lever in their
manufacture ot Surf; Swastik in the
manufacture of their brand called
Sway and Tatas in the manufacture
of Magic.

Regarding the second part, if we
want to stop altogether the utilisa-
tion of tallow in the manufacture of
soap by those companies which con-
sume various fats and oils you need
at least, on a rough estimate, 1,25,000
tonnes of hydrogenerated groundnut
oil. To that extent, you will have
less for edible purposes. The price of
vegetable oil fluctuates enormous'y. In
the last few years, the fluctuation has
been sometimes to the extent of 100
per cent. So that the price of soap
will go up and the availability of
groundnut oil for edible purposes
will go down. These are some of the
difficulties,

As for the question why there has
been a larger import in 1967-68, the
reasons are as follows: Soap manu-
facturers were allowed to use the na-
tional defence remittance facilities for
importing the requirements; in addi-
tion there were imports under PL
480 arranged by STC. Then there was
less of production of groundnuts.
Prices went up; and there was a
larger production of soap by about
10,000 tonnes.
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SHRI RAGHU RAMAIAH: If it is
a few brands that do not use tallow,
that could be done, But here almost
everybody uses tallow. So it may be
presumed that except in the few cases
I mentioned, tal'ow is being used.

SHRI ATAL BIHARI VAJPAYEE:
Is this the reply to my questjon?

MR. SPEAKER: Everybody is using
it.

SHRI ATAL BIHAR] VAJPAYEE:
Why not say on the label that such
and such soap is manufactureq with
tallow? What stands in the way of
Government making such a law?

SHRI S. K. TAPURIAH: Like as
they do in Americg in the case of
cigarettes.

SHRI RANGA: Let them put a label
on soaps that do not contain tallow.

SHRI RAGHU RAMAIAH: 1 have
said that everybody is using tallow.

SHRI ATAL BIHAR] VAJPAYEE:
Not everybody, He himself hag given
names of companies which do not use
it. He does not know!

MR. SPEAKER: Shri Ranga sug-
gests that it is easier to put a label
saying that such and such soap manu-
factured does not contain tallow. They
can put a label to that effect in the
particular soap. If jt is only a few,
they can put a label

SHRI ATAL BIHAR] VAJPAYEE:
There are many soap manufacturers
not using tallow.

SHRI RAGHU RAMAIAH: That
can be done, .

SHRI ATAL BIHARI VAJPAYEE:
That must be done,

.
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SHR] ASOKA MEHTA: Eighty per
cent of the soap that is produced and
used in the country today is for
washing purposes, and the Govern-
ment is engaged in producing synthe-
tic detergents which will obviate the
use either of tallow or of vegetable
oil, and this programme is going
ahead, and as he pointed out, some
manufacturers are already manufac-
turing it, but we are doing it on a big
scale. So, this problem will be
solved soon.
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SHRI ASOKA MEHTA: I have re-
plied to that question that as far as
washing soap is concerned, which is
80 per cent of all the soap that we
use, synthetic detergents are being
produced. My colleague has pointed
out why in that year Rs. 17 crores
worth were imported.
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SHRI PILOO MODY: I share the
anxiety of my hon, friend Mr, Vaj-

payee about the drain of foreign ex-
change for the import of tallow. I
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should like to know from the hon.
Minister if any arrangements are
being made for the manufacture of
tallow locally.

SHRI ANANTRAO PATIL: It is not
true that all the manufacturers of
soap use tallow because there are
many small manufacturers who do not
use tallow. Instead of tallow, they
use non-edible oils. The Khadi and
Village Industries Commission has
succeeded in these experiments and
many small manufacturers are adopt-
ing this process. May 1 know whether
the Government would give en-
couragement to these small manufac-
turers instead of encouraging big ma-
nufacturers?

SHRI RAGHU RAMAIAH: It is
well-known that tallow is being used
in most cases; where it is not used it
is much simpler to say so in the
labels anq mark it so. But we are
not against any other system of mark-
ing if it helps. We have no objection
to examine the first part also, whether
those which are tal'ow can also be

labelled. These aspects will be ex-
amined.
SHRI ANANTRAO PATIL: My

question was different.

SHR] ANBAZHAGAN: In order to
save forcign exchange will the Gov-
ernment think of giving any subsidy
ot help for soaps that are manufac-
tured completely, 100 per cent, with
indigenous materials?

SHRI ASOKA MEHTA: 1 do not
know what the indigenous materials
are. Hardly any foreign exchange is
involved as the bulk of it comes under
PL 480,
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SHRI ASOKA MEHTA: I have not
got the figures,
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SHRI RANGA: There is a strong
sentiment in our country against the
use of tallow and it brings in the cow
and the pig and all these animals. I
myself did not understand what was
meant by this wonderful ‘tallow’ until
my hon. friend began to tell us about
it. Mr. Vajpayee also referred to it.
In view of the very strong and justi-
fiable sentiment. I want to know—
the Ministry is busy thinking of dis-
covering some synthetic product—how
soon would Government see that the
alternative synthetic product which
helps us not to use tallow would be
developed and put into commercial
use?

SHRI ASOKA MEHTA: We expect
a synthetic detergent to be available
in two to three years,

SHRI NARENDRA SINGH MAHI-
DA: May | know whether the Minister
is aware that in France tallow is made
from sewage disposal and most of the
tallow that comes to Indta is made
from whale fat or shark fat?

SHRI ASOKA MEHTA:

aware of it.

I am not
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SHRI ASOKA MEHTA: I do not
have all the figures with me here.
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MR. SPEAKER: He cannot answer
off-hand.

SHRI P. VENKATASUBBAIAH:
The hon. Minister has told us that it
comes under PL 480. ThisK PL 480
has got its own disadvantages, and
when PL 480 imports are stopped,
what is the alternative that the hon.
Minister is thinking of? 1Is he still
going to import tallow after PL 480
imports are stopped and is he going
to depend very much on import and
spending foreign exchange on this?

SHRI ASOKA MEHTA: 1 said re-
peatedly that we are deve'oping a
synthetic detergent for this purpose.
There is nothing else that can be
done. The only alternative is when
we are able to develop our produc-
tion of oil-seeds in such a massive
way, we will be able to find oil-seeds
for both the purposes.

SHRI SAMAR GUHA: I am asking
this question as a student of science,
withoyt associating myself with any

obscurantist sentiments about any-
thing.
MR. SPEAKER: Order, order. Put

a question.

SHRI SAMAR GUHA: Whether it
is vegetable fat or animal fat, 1 do
not bother about it. My question is
this. 1 find from the figures supplied
to us that in 1962-63, tallow worth
Rs. 61.01 lakhs was importeq from
outside, But this figure shot up now
to nearly 30 times; that is, in 1967-68,
animal fat worth Rs, 1,746.2 lakhs was
imported from outside. May I know
whether the Government can have al-
ternative sources, either by way of
animal fat or vegetable fat from our
country itself so as to save this drain
on foreign exchange?

MR. SPEAKER:; It was answered.
He said that synthetic detergent is
being produced here. Shri Ranga also
asked when it will be ' produced.
Evidently, the hon. Membe,; was not
aware of it.
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SHRI SHANKARRAO MANE: Peo-
ple are more concerned with vegetable
oil and not with tallow or fat because
it is not a question of sentiment; it is
a question of daily necessity. There-
fore, I would like to know from the
hon Minister how much quantity is
being utilised of edible oil-for soap
manufacture and whether the Govern-
ment propose to ban the use of edible
oi' in soap manufacture?

SHRI RAGHU RAMAIAH:
like to have notice for it.

1 would
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